dl TEM NO 43 COURT NO. 5 SECTI ON XV

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).26379/2005

(From the judgenment and order dated 11/04/2005 in CW No. 5442/2005

T OF

PUNJAB & HARYANA AT CHANDI GARH)

KARAN SI NGH Petitioner(s)

VERSUS

M S EXECUTI VE ENGG HARYANA MKT. BOARD Respondent ('s)

(Wth prayer for interimrelief and office report )

Date: 08/09/2006 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE ARI JI T PASAYAT
HON BLE MR JUSTICE LOKESHWAR SI NGH PANTA
For Petitioner(s) M. Jasbir Singh Malik, Adv.

M. S. K. Sabharwal , Adv.

For Respondent(s) M.T.V.CGeorge, Adv.

UPON hearing counsel the Court made the follow ng

ORDER

Call after three weeks.

(Shashi Sareen)

Court Master

of The H GH COUR

(Vijay Aggarwal)

Court Master






